>

Title: Issue regarding caste and domicile certificates for the students belonging to Scheduled Castes and Scheduled Tribes
in the country.
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MR. CHAIRMAN : The House stands adjourned to meet again at 3.00 o'clock.

14.07 hrs
The Lok Sabha then adjourned till Fifteen
of the Clock.

15.00 hrs

The Lok Sabha re-assembled at Fifteen of the Clock.

(Shri Francisco Cosme Sardinha in the Chair)

MR. CHAIRMAN: Now, we will take up Discussion Under Rule 193. Shrimati Sushma Swaraj to speak.
...(Interruptions)
15.0 Avs hrs
At this stage, Shri S.P.Y. Reddy and some other hon. Members came
and stood on the floor near the Table.
...(Interruptions)
15.0 A hrs
At this stage, Shri K. Narayan Rao and some other hon. Members came
and stood on the floor near the Table.

...(Interruptions)






